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(V) A copy of the R.eview (Hiadi 
and English versions) by the 
Government on the working of 
the Abemedabad Textile 
Industry's Research Association, 
Abemedabad, the Bombay Tex-
tile Research Association, 
Bombay, the So~th India Tex-
tile Research Association. 
Coimbatore. and tbe Northern 
India Textile Research Associa-
tion. Gbaziabad, for the year 
1982-83. 

(4) A Itatement, (Hindi and En.filll 
versions) showinl rcasons ror 
deJay in laying the papers men-
tioned at (3) above. 

[Placed ID Library. See No. LT· 82.41/84] 

(5) A copy of the Audit Report 
(Hindi and English versions) on 
the Accounts of the Coffee Board 
for the year 1982-83 «Jeneral 
Funds). . 

(PlaeecJ in Library. See No. LT-824l/84) 

U.06 hn. 

COMMITTEE ON PRIVATE MEMBERS, 
BILLS AND RESOLUTIONS 

Minutes or 69tb and 76tb Sittings 

SHRI G. LAKSHMANAN (Madras 
North): Sir, I beg to lay on the Table 
Minutes (Hindi and English versions) of 
the Sixty-ninth to Scvcnty.s;xth sittings of 
the" CommittC"c on Private Members' 
BiJls and ResoJu~ions held durin& the 
current session. 

11.06i bn. 

MESSAGE FROM RAJY A SABRA 

SECRETARY-GENERAL: Sir, 1 have 
to report the. following messal~ received 
from the Sscretary·Gcneral of Rajya 
Sabha: 

"In accordance with the provisions of 
rule 111 of the. Rules of Procedure 
and Conduct of Business in the Rajya 
Sabha t I am directed to enclose a copy 
of the Visva-Bharati (Amendment) Bill. 
1984, whkh has been passed by tbe 
Rajya Sabha at its sitting heJd on the 
22nd March,' 1984." 

Jl.07 br •• 

VISVA-BHARATI (AMENDMENT) BILL 

A. PUled b, Raj,. Sablaa 

Sir. I lay on the Table of tho House the 
Visva-Bharti (Amendment) BiU, 1984, as 
passed by Rajya Sabba. 

12.07i hrs. 

PUBLIC ACCOUNTS COMMITTEE 

1911t, 2(.13rd and 209tll Reports and l'7th 
aod 202nd Action Taken Reports 

SHRI SUNIL MAITRA (Calcutta 
North East): Sir, I beg to present the 
fo)}owing Reports (Hindi and Bn,lish 
versions) of the Public Account:i 
Committee: 

(I) Hundred and Ninty-First Report 
on paragraph 16 of the Report 
of the Comptroller & Auditor 
Gt:neraJ of India for the year 
J 981-82, Union, Government 
(Posts and Telegraphs) relating to 
Expansion of Vijaywada Trunk 
Automatic Exchange. Arrean of 
Telephone Revenue and Bxpress 
Billing, STD-Barring and Telc-
phon Complaints. 

p) Hundred and Ninety-Seventh 
Report on Action taken by 
Government on the recommenda-
tiODS contained in the Hunderedth 
Report of the Committee OD 



~27 E.C.R". APalL 21. 1914 J.e. 011 Ollicel 0/ Pro/it llq. 3D 

Direct Taxes relatina to 
Provisional Assessments and 
Refunds. 

(3) Two Hundred and Second Report 
on Action Taken by Government 
on the recommendations contained 
in the Ninety.Fourth Report of 
tbe Committee on Non-payment 
of Railway dues in respect of land 
I~ased to ptivate parties. 

(4) Two Hundred and Third Report 
on Paragraph 4.07 (iv)· and 4.1S 
of tbe Report 0 f the Comptroller 
& Aditor General of India for the 
year 1980.81. Union Government 
(Civil). Revenue Receipts. Volume 
II. Direct Taxes relating to In-
correct valuation of unquoted 
shares and effect of change of 
previous year. 

(5) Two Hundred and Ninth Report 
on Paragraph I of the Advance 
Report of the Comptroller & 
Auditor General of India for the 
year 1981-82, Union Government 
(Railways) relating to Performance 
of Suburban Services of the 
Central Railway. 

12.08 brI. 

ESTIMATES COMMITTBB 

75th Repon aDd Milutet of Sittiag 

SHRI BANSI LAL (Bhiwani): Sir, I 
beg to present the Seventy-fifth Report 
(Hindi and Bnglish versions) of the 
Estimates Committee on the Ministry of 
Tourism and Civil AViation (Department 
of Civil Aviation)-Director General of 
CivU Aviation, and Minutes of the sittings 
of the Committee relating there'o. 

COMMITTEE ON PUBLIC 
UNDBRTAKINGS 

89tb &ad Had Report. lad Mlautes of 
.Itt ... aael tOt" aad 93r. Actioa Takea 

Reports 

SHRI MADHUSUDAN VAIRALE 
(Akola): Sir. I beg to present the foUow-
ing Reports and Minutes (Hindi and 
English versions) of the Committee on 
Public Undertakings : 

(i) Biahty·ointb, Report 00 DurgHpUl 
Steel Plant and Minutes of the 
sittings of the Committee relatinl 
thereto. 

(ii) Ninety-second Report on National 
Thermal Power Corporation Ltd. 
and Minutes of ~he shtinas of 
the Committee relatioa thereto. 

(iii) Ninetieth Report on ActioD Taken 
by Government of the recommen-
dations contained in the Sixty. 
eighth Report of the Committee 
on Scooters India Ltd. 

(iv) Ninety-third Report on Action 
Taken by Government on the 
recommendations' contained in the 
Sixty-second Report of the 
Committee on Cotton Corporation 
of Ind~a. 

11.09 brs. 

JOINT COMMITTEE ON OFFICES OF 
PROFIT 

9th Report 

SURI GULSHER AHMBD (Satoa): 
Sir. I beg to present the Ninth Report 
(Hindi and EDglish versions) of the Joint 
Committee on Offices of Profit. 


